
Md Anarul lslam-VS-State of Assam

Misc (Crl) Bail Case No 51 of 2023

(Present: N. Goswami, Addl. Sessions Judge (FIC), Sonitpur, Tezpur.)

03-02-2023

This is a petition filed u/s 438 of CrPC, with

prayer for an order to release accused/petitioner

Md Anarul Islam on bail in the event of his arrest in

connection with Tezpur PS Case No. 2320/2L u/s

4L914201376 of IPC.

The called for case record has been

received.

I have heard the learned Counsel for the

accused/petitioner and also the Iearned Addl PP for

the State.

The facts of the case, in briefl are that on

2L-L0-202L an FIR was lodged by one Puja Kalita at

the Tezpur Sadar PS stating therein that she was in

love with the accused/petitioner Md Anarul Haque for

about 5 months prior to the date of lodging the

ejahar and thereafter she also established a physical

relation with the accused in a rented house. Four,

days before lodging of the ejahar, the accused drove

out the informant from his house.

Based on that FIR, Tezpur PS Case No.

2320/2L was registered uls 4L914201376 of IPC.

The investigation of this case has already

been completed and the accused has been charge



sheeted uls 41914201376 of IPC and cognizance of

the offence has been taken and the summons have

been issued by the Court of SDJM(S),Sonitpun As

such, custodial detention of the accused will not be

required in this case.

In view of the above, it is hereby ordered

that if the accused/petitioner Anarul Islam is arrested

or he appears before the Court taking cognizance of

the offence, he shall be released on bail of

Rs.30,000/- with two sureties of like amount to the

satisfaction of the learned jurisdictional Magistrate.

The bail is however subject to the conditions that :

1. The accused/petitioner shall surrender

before the learned Court below within

ten days of this order and thereafter as

and when required &

2. The accused/petitioner shall not hamper

or tamper with the witnesses.

Inform accordingly.

Return the case record along with the case .

diary.

With this order, this Misc case is disposed of.

aaarsessiful,
Sonitpur, Tezpur


